
Item-4 

P1-234/2003 in 
O A. 2473/2003 
M.A.2127/2003 

10.10.2003 

Present: Shri C.L. Shu, Counsel for the applicaflt.. 

There is no ground to transfer the matter. P.T. 

is dismissed. 

( V.S. Aggarwal) 
Chairman 
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